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ORDER 

PER S.S. VISWANETHRA RAVI, JUDICIAL MEMBER 

This appeal filed by the assessee against the order dated 14.12.2017 

passed by CIT(A)-4, Kolkata u/s 147/143(3) of the Income Tax Act, 1961 (in 

short “Act”) for AY 2009-10. 

2. Heard both parties and perused the material available on record.  it is 

brought to our notice by the Ld.AR that the order passed u/s 263 was 

quashed by this Tribunal vide its order dated 07.07.2017. Ld.AR placed on 

record the said order and referring to para 8.14 submitted that since the 

order passed u/s 263 is quashed, the present appeal filed questioning giving 

effect order passed by the AO and the appeal becomes infructuous and no 

orders are required. On perusal of the impugned order, it is noted that the 

CIT(A) taken cognizance of order passed by this Tribunal in ITA No.77/2017 

and dismissed the appeal filed before him.  We find no infirmity in the order 

of CIT(A) and accordingly, Ground No.1 raised by the assessee is dismissed 

as infructuous. 
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3. In the result, the appeal of the assessee is dismissed as infructuous. 

Order pronounced in the open court on   13.02.2019. 

Sd/-         Sd/- 

 

(J.SUDHAKAR REDDY)                 (S.S.VISWANETHRA RAVI) 
ACCOUNTANT MEMBER                           JUDICIAL MEMBER 
 
[ 
Date:- 13.02.2019 
*Amit Kumar* 
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